Through Speed Post

IN THE HIGH COURT OF DELHI AT NEW DELHI

F.No0.351(P/F)/Comp./DHC/No.___137-146
Dated: 03.01.2015

From,
The Registrar General
Delhi High Court

New Delhi
To,

Sub: Quotation for Eighty (80) nos. of Anti-virus.
Sir,

This court intends to purchase Eighty (80) nos. of Anti-virus mentioned as below:

SI.No. Anti-virus Total Number Required
1 Kaspersky Pure 3.0 Total security 4 (Four)
2. Norton Internet Security (Latest Version) 30 (Thirty)
3. Norton 360 (Latest Version) 20 (Twenty)
4 McAfee Internet Security (Latest Version) 6 (Six)
5 McAfee Total Protection (Lattest VVersion) 20 (Twenty)

You are requested to submit quotations for the same thereof in a sealed envelope to the
undersigned on or before _15.01.2015 . Rates quoted should be inclusive of all taxes and

validity of rates should not be less than six months.

The envelope should be addressed in the name of “Registrar General, Delhi High Court,

New Delhi” and the subject of this letter be superscribed on the envelope.
The quotation received after due date shall be summarily rejected.

Yours Truly,
Sd/-
(R.Gopalan)

Joint Registrar (Comp.)
for Registrar General

F. No.351 (P/F)/Comp./ DHC/No. Dated:-

CC to:- for uploading on Delhi High Court Website
1. Dealing Assistant of Computer Cell, Delhi High Court.

Sd/-
(Manoj Kapoor)
A.O. (J.) (Comp./Sty.)



